
O.I.H 
GOVERNMENT OF INDIA 

MINISTRY OF HOUSING AND URBAN AFFAIRS 
RAJYA SABHA 

STARRED QUESTION NO. 3 
ANSWERED ON 20/07/2026 

 
PRESENT STATUS OF PRADHAN MANTRI AWAS YOJANA-URBAN 2.0 

 
*3. DR. JYOTI NAGNATH WAGHMARE: 
 
Will the Minister of Housing and Urban Affairs be pleased to state: 

a) whether Pradhan Mantri Awas Yojana-Urban (PMAY-U) 2.0 and other urban housing schemes 
have been implemented to ensure "Housing for All" across various States of the country; 

b) if so, the State-wise/year-wise number of houses sanctioned, completed and occupied including 
the State of Maharashtra till date; 

c) the number of houses sanctioned, completed and occupied under PMAY-U 2.0, district-wise; and 
d) the details of the steps taken to improve urban infrastructure, including transport, sanitation 

systems, water supply and housing in Tier-II and Tier-III cities and their surrounding areas? 
 
 

ANSWER 

THE MINISTER OF HOUSING AND URBAN AFFAIRS 
(SHRI MANOHAR LAL) 

(a) to (d): A statement is laid on the Table of the House. 

 



STATEMENT REFERRED IN REPLY TO RAJYA SABHA STARRED QUESTION NO. 
3* FOR 20.07.2026 REGARDING PRESENT STATUS OF PRADHAN MANTRI AWAS 
YOJANA-URBAN 2.0 
 
(a) to (c): ‘Land’ and ‘Colonisation’ are State subjects. Therefore, schemes related to housing for 
their citizens are implemented by States/Union Territories (UTs) in their respective urban areas. 
However, Ministry of Housing and Urban Affairs (MoHUA) has been implementing Pradhan 
Mantri Awas Yojana - Urban (PMAY-U) since 25.06.2015 to provide all weather pucca houses 
with basic civic amenities to eligible urban beneficiaries across the country. Based on the learnings 
from the experiences of implementation of PMAY-U, MoHUA has revamped the scheme and 
launched PMAY-U 2.0 ‘Housing for All’ Mission with effect from 01.09.2024 for implementation 
in urban areas across the country to support 1 crore additional eligible beneficiaries in next five 
years. PMAY-U 2.0 is implemented through four verticals i.e., Beneficiary Led Construction 
(BLC), Affordable Housing in Partnership (AHP), Affordable Rental Housing (ARH) and Interest 
Subsidy Scheme (ISS). The Scheme Guidelines may be accessed at https://pmay-
urban.gov.in/uploads/guidelines/Operational-Guidelines-of-PMAY-U-2.pdf. 

Based on the project proposal submitted by States/UTs, a total of 127.68 lakh houses including 
16.20 lakh under PMAY-U 2.0 have been sanctioned by the Ministry, so far. Out of which, 121.03 
lakh houses have been grounded and 99.07 lakh are completed/ delivered to the beneficiaries 
across the country as on 13.07.2026. The State/UT-wise and year-wise details of houses 
sanctioned, completed and occupied till date under PMAY-U and PMAY-U 2.0 including 
Maharashtra are at Annexure-I, II & III. The district-wise number of houses sanctioned, completed 
and occupied under PMAY-U and PMAY-U 2.0 is at https://pmay-urban.gov.in/PHQ/RSSQ-
3.pdf. The district/Urban Local Body (ULB) wise progress of the scheme can also be accessed on 
the PMAY-U dashboard (https://dashboard.pmay-urban.gov.in). 

      (d): Apart from PMAY-U and PMAY-U 2.0, MoHUA supplements efforts of States/UTs through 
various Missions, such as Atal Mission for Rejuvenation and Urban Transformation (AMRUT) & 
AMRUT 2.0, Swachh Bharat Mission - Urban (SBM-U) & SBM-U 2.0 and PM e-Bus Sewa to 
improve the urban infrastructure, transport, sanitation and water in urban areas including Tier-II 
and Tier-III cities. Further, as per the Scheme Guidelines of PMAY-U 2.0, States/UTs are 
encouraged to ensure convergence of the scheme with various other Centrally Sponsored Scheme 
and Missions including SBM 2.0, AMRUT 2.0, PM SVANidhi, PM Surya Ghar: Muft Bijli Yojana 
and other relevant Central/State schemes. 
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Annexure-I referred to in reply to RS SQ No. 3 due for answer on 20.07.2026 

State-wise and year-wise details of houses sanctioned till date under PMAY-U and PMAY-U 2.0 
Sr. 
No. State/UT 

Houses Sanctioned 
2015-16 2016-17 2017-18 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 2024-25 2025-26 2026-27 Total 

1 Andhra Pradesh 1,37,533 239 2,39,062 1,14,253 4,15,542 4,04,257 3,53,188 1,92,669 50,144 31,252 17,254 12,578 19,67,971 
2 Bihar 28,161 34448 46,454 83,254 40,562 33,866 9,478 2,206 12,993 98,921 53,187 23,325 4,66,855 
3 Chhattisgarh 3,342 14651 59,228 56,413 29,800 29,295 47,931 36,936 3,515 0 53,388 11,754 3,46,253 
4 Goa 5 10 100 392 424 1,576 309 330 0 0 30 4 3,180 
5 Gujarat 73,909 30003 84,307 1,73,229 1,37,528 1,45,796 1,73,752 1,42,005 11,496 0 1,30,162 33,483 11,35,670 
6 Haryana 2,173 988 54,427 22,754 8,871 13,043 7,269 5,142 0 15,256 3,191 2,994 1,36,108 
7 Himachal Pradesh 636 1532 2,639 259 1,343 2,282 2,477 1,117 355 0 1,389 5 14,034 
8 Jharkhand 10,044 41879 55,483 13,918 29,101 14,259 57,847 6,625 0 0 14,174 13 2,43,343 
9 Karnataka 37,663 65475 1,52,928 1,42,917 52,674 44,317 52,082 13,509 15,391 0 938 186 5,78,080 

10 Kerala 1,595 18203 40,281 29,696 8,940 15,934 25,679 13,877 7,752 0 238 56 1,62,251 
11 Madhya Pradesh 34,483 97408 1,85,898 2,15,146 95,302 63,453 1,79,020 66,380 9,502 0 65,988 27,361 10,39,941 
12 Maharashtra 540 60846 58,054 3,88,905 1,48,862 1,72,287 2,08,056 1,20,830 27,114 0 1,67,856 30,945 13,84,295 
13 Odisha 7,204 13051 30,672 47,886 11,674 18,696 54,103 1,319 18,769 5,304 22,172 6,260 2,37,110 
14 Punjab 44 29908 1,574 9,675 32,691 13,123 9,691 24,284 0 0 37,129 649 1,58,768 
15 Rajasthan 25,041 3077 19,396 26,408 27,579 35,999 33,468 86,107 35,325 23,799 51,235 13,212 3,80,646 
16 Tamil Nadu 32,463 94319 1,12,272 1,29,387 1,03,125 84,129 69,552 31,713 10,178 0 18,085 492 6,85,715 
17 Telangana 37,624 242 1,03,515 15,588 16,895 49,234 17,225 7,704 0 1,13,681 18,989 8,628 3,89,325 
18 Uttar Pradesh 5,940 8151 2,47,713 5,67,150 3,06,789 2,25,500 1,24,471 1,23,348 1,51,804 55,624 3,18,164 25,525 21,60,179 
19 Uttarakhand 4,822 1544 8,254 7,650 7,256 6,313 13,144 11,681 2,941 0 3,212 272 67,089 
20 West Bengal 66,574 52577 57,193 1,25,326 62,295 1,10,331 1,28,545 12,264 0 0 10,981 969 6,27,055 

Sub-total (States) 5,09,796 5,68,551 15,59,450 21,70,206 15,37,253 14,83,690 15,67,287 9,00,046 3,57,279 3,43,837 9,87,762 1,98,711 1,21,83,868 
21 Arunachal Pradesh 1,536 31 3,461 149 747 26 2,110 8 0 5,165 1,054 0 14,287 
22 Assam 15 7308 39,009 2,675 47,385 17,558 32,608 9,526 13,542 0 16,865 35,452 2,21,943 
23 Manipur 1 8028 14,310 13,118 5 11,465 5,571 21 0 0 3,528 0 56,047 
24 Meghalaya 34 32 717 1,450 2,460 55 6 4 0 0 2,314 1,620 8,692 
25 Mizoram 9,980 8 17,868 297 427 9,440 860 270 0 0 466 1,088 40,704 
26 Nagaland 1,057 9505 3 11,062 6,066 3,370 3 1 0 0 1,327 4,829 37,223 
27 Sikkim 1 0 114 8 18 97 37 26 0 0 0 0 301 
28 Tripura 3,033 33531 18,360 5,589 1,413 9,065 7,670 4,444 4,790 0 2,423 1,895 92,213 

Sub-total (N.E States) 15,657 58,443 93,842 34,348 58,521 51,076 48,865 14,300 18,332 5,165 27,977 44,884 4,71,410 
29 A&N Island - 0 23 3 0 232 1 1 0 0 1 0 261 
30 Chandigarh 1 4 57 154 363 406 141 128 0 0 24 6 1,284 
31 Delhi 118 166 2,446 10,179 6,320 6,271 1,807 2,669 0 0 2,862 787 33,625 
32 J&K 104 2923 4,004 11,653 8,482 1,215 10,260 266 3,677 1,272 2,126 0 45,982 
33 Ladakh 73 214 343 92 217 45 0 3 0 0 151 0 1,138 
34 Lakshadweep - 0 0 0 0 0 0 0 0 0 0 0 0 
35 Puducherry 4 2760 2,947 2,434 1,594 2,249 1,740 457 1,810 446 3,301 10 19,752 
36 DNH & DD 26 686 2,004 1,459 1,414 1,884 1,132 1,342 0 0 575 190 10,712 

Sub-total (UTs) 326 6,753 11,824 25,974 18,390 12,302 15,081 4,866 5,487 1,718 9,040 993 1,12,754 
Grand Total 5,25,779 6,33,747 16,65,116 22,30,528 16,14,164 15,47,068 16,31,233 9,19,212 3,81,098 3,50,720 10,24,779 2,44,588 1,27,68,032 

 



Annexure-II referred to in reply to RS SQ No. 3 due for answer on 20.07.2026 
State-wise and year-wise details of houses completed till date under PMAY-U and PMAY-U 2.0 

Sr. 
No. State/UT Houses Completed 

2015-16 2016-17 2017-18 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 2024-25 2025-26 2026-27 Total 
1 Andhra Pradesh 81 1,480 25,818 2,40,832 27,335 93,641 59,402 2,86,987 2,18,499 96,415 83,578 4,058 11,38,126 
2 Bihar 376 2,101 2,073 30,148 13,093 23,448 12,312 21,586 11,114 59,464 24,283 2,190 2,02,188 
3 Chhattisgarh 974 704 2,336 39,556 35,001 48,366 13,581 35,926 43,385 34,720 10,100 3,735 2,68,384 
4 Goa 5 10 95 392 425 1,577 309 331 - 1 31 4 3,180 
5 Gujarat 4,734 21,320 48,205 1,59,027 1,06,035 1,64,422 1,63,854 1,99,047 28,953 39,297 44,402 14,691 9,93,987 
6 Haryana 497 468 2,016 10,531 10,644 18,873 7,031 13,508 3,677 2,937 3,818 658 74,658 
7 Himachal Pradesh 7 15 201 1,786 1,226 2,052 1,682 2,155 1,003 1,075 859 81 12,142 
8 Jharkhand 318 2,356 25,597 31,343 12,775 23,916 10,864 15,774 17,127 17,644 10,821 1,915 1,70,450 
9 Karnataka 3,966 10,457 30,576 92,550 30,389 60,000 32,825 43,033 30,307 51,987 14,548 6,082 4,06,720 
10 Kerala 502 189 3,041 39,807 24,288 22,550 8,041 14,823 7,349 12,692 8,683 1,302 1,43,267 
11 Madhya Pradesh 337 3,135 38,837 2,18,223 50,844 1,09,060 62,206 1,75,161 1,11,350 88,221 46,971 5,977 9,10,322 
12 Maharashtra 540 6,966 31,397 1,19,372 1,17,042 1,53,434 1,89,315 1,81,298 38,022 1,31,429 86,977 18,760 10,74,552 
13 Odisha 164 1,311 1,940 45,731 15,413 26,013 10,350 27,740 12,785 18,989 11,182 2,786 1,74,404 
14 Punjab 44 157 1,848 9,025 12,252 16,298 10,327 23,124 8,926 15,272 6,740 1,484 1,05,497 
15 Rajasthan 7,957 3,372 7,913 21,053 28,425 35,920 32,100 35,470 10,253 42,698 45,330 6,313 2,76,804 
16 Tamil Nadu 1,693 5,617 33,718 1,57,451 66,088 1,20,143 51,877 84,224 40,285 42,890 19,925 8,174 6,32,085 
17 Telangana 218 400 2,813 54,566 39,056 87,186 20,997 12,973 1,504 289 5,911 3,760 2,29,673 
18 Uttar Pradesh 2,249 2,032 7,047 2,96,027 1,65,273 3,00,775 2,77,508 2,06,465 1,99,690 2,32,572 31,583 4,578 17,25,799 
19 Uttarakhand 313 497 1,944 5,294 5,137 5,354 5,489 4,329 4,343 6,901 13,043 3,600 56,244 
20 West Bengal 203 3,401 29,120 89,068 45,997 70,570 23,706 81,647 50,318 64,814 68,938 10,581 5,38,363 

Sub-total (States) 25,178 65,988 2,96,535 16,61,782 8,06,738 13,83,598 9,93,776 14,65,601 8,38,890 9,60,307 5,37,723 1,00,729 90,36,116 
21 Arunachal Pradesh 0 - 16 1,308 385 470 556 3,193 1,498 641 763 665 9,495 
22 Assam 15 12 242 13,665 3,448 10,201 15,682 36,483 19,542 24,134 22,526 2,557 1,48,507 
23 Manipur 1 22 170 2,231 647 1,580 430 5,690 2,934 3,085 6,644 612 24,046 
24 Meghalaya 34 - 15 248 55 57 265 430 144 678 1,094 118 3,138 
25 Mizoram 61 8 188 614 1,832 1,394 1,026 1,518 1,927 16,571 8,977 146 34,262 
26 Nagaland 3 455 6 419 276 1,742 2,692 6,427 7,344 9,207 1,631 26 30,228 
27 Sikkim 1 - 2 20 18 97 37 26 - 0 19 0 220 
28 Tripura 28 154 7,286 28,663 6,261 10,281 2,887 7,369 8,616 5,533 5,527 337 82,942 

Sub-total (N.E States) 143 651 7,925 47,168 12,922 25,822 23,575 61,136 42,005 59,849 47,181 4,461 3,28,377 
29 A&N Island 0 - - 20 - 23 1 3 - 0 187 0 234 
30 Chandigarh 1 4 57 154 363 406 141 130 - 0 24 6 1,286 
31 Delhi 118 166 2,446 10,179 6,320 6,271 1,807 2,669 - 0 2,862 787 33,625 
32 J&K 104 9 41 3,286 1,876 2,374 3,827 6,622 3,626 9,127 4,705 364 35,961 
33 Ladakh 62 - - 280 28 41 132 106 139 89 117 15 1,009 
34 Lakshadweep 0 - - - - - - - -    0 
35 Puducherry 4 12 49 1,899 919 2,187 1,073 2,032 1,270 1,628 1,675 175 12,923 
36 DNH & DD 26 50 414 1,319 1,455 1,928 1,193 2,325 469 270 696 309 10,454 

Sub-total (UTs) 315 241 3,007 17,137 10,961 13,230 8,174 13,887 5,504 11,114 10,266 1,656 95,492 
Grand Total* 2,27,121 1,28,378 3,27,323 17,55,825 8,32,917 14,46,860 10,25,812 15,40,624 8,88,063 10,31,270 5,96,150 1,06,846 99,07,189 

* Includes completed (3.42 lakh) houses of JnNURM during mission period. 
 
 
 

 



Annexure-III referred to in reply to RS SQ No. 3 due for answer on 20.07.2026 
State-wise and year-wise details of houses occupied till date under PMAY-U and PMAY-U 2.0 

Sr. 
No. State/UT 

Houses Occupied 
2015-16 2016-17 2017-18 2018-19 2019-20 2020-21 2021-22 2022-23 2023-24 2024-25 2025-26 2026-27 Total 

1 Andhra Pradesh 81 384 21,916 93,709 22,723 85,844 47,712 2,95,316 2,79,114 1,17,943 79,126 31,194 10,75,062 
2 Bihar 31 2446 1,568 30,641 13,105 23,448 12,312 21,586 11,114 59,413 24,283 2,190 2,02,137 
3 Chhattisgarh 260 676 1,874 35,554 33,262 41,344 9,884 37,125 37,739 38,332 14,887 5,488 2,56,425 
4 Goa 5 10 95 392 425 1,577 309 331 0 1 31 4 3,180 
5 Gujarat 1596 19483 42,093 1,40,060 1,06,465 1,58,106 1,59,467 1,85,962 38,297 44,114 41,118 23,544 9,60,305 
6 Haryana 88 877 2,016 10,531 10,644 18,873 7,031 13,508 3,677 2,921 3,818 658 74,642 
7 Himachal Pradesh 7 15 201 1,786 1,226 2,052 1,682 2,155 951 1,109 859 81 12,124 
8 Jharkhand 9 2139 24,566 32,626 12,449 23,916 10,681 14,894 16,035 17,251 11,331 1,571 1,67,468 
9 Karnataka 2227 7362 30,885 89,098 25,173 51,230 37,005 27,962 15,012 52,712 21,194 1,444 3,61,304 

10 Kerala 412 277 3,007 39,829 24,302 22,310 8,001 14,787 7,508 12,748 8,681 1,302 1,43,164 
11 Madhya Pradesh 337 1865 33,937 2,11,818 47,022 1,10,695 63,815 1,76,673 1,10,375 90,610 46,977 5,799 8,99,923 
12 Maharashtra 540 6966 31,397 1,14,223 1,17,140 1,48,253 1,36,631 1,59,851 43,510 1,54,839 88,692 21,846 10,23,888 
13 Odisha 7 579 2,264 43,776 15,413 26,493 10,350 27,481 11,538 19,522 9,893 2,786 1,70,102 
14 Punjab 44 157 1,848 9,025 12,252 16,122 10,327 23,124 9,050 15,022 6,740 1,484 1,05,195 
15 Rajasthan 3283 2991 3,779 23,296 26,621 35,094 32,094 36,465 12,267 42,338 46,830 6,281 2,71,339 
16 Tamil Nadu 277 6013 30,362 1,49,528 50,914 1,04,971 41,091 81,434 42,098 48,291 22,806 11,685 5,89,470 
17 Telangana 218 242 2,287 15,588 16,895 34,167 11,554 17,049 10,055 55,288 23,639 2,990 1,89,972 
18 Uttar Pradesh 2112 2169 7,023 2,95,789 1,64,951 2,99,949 2,70,302 2,00,267 1,85,729 2,27,472 31,445 4,824 16,92,032 
19 Uttarakhand 106 141 2,277 5,524 5,137 5,354 5,469 4,329 4,311 5,392 6,158 942 45,140 
20 West Bengal 114 3490 29,120 89,068 45,997 70,570 23,706 81,647 50,222 64,670 68,368 10,581 5,37,553 

Sub-total (States) 11,754 58,282 2,72,515 14,31,861 7,52,116 12,80,368 8,99,423 14,21,946 8,88,602 10,69,988 5,56,876 1,36,694 87,80,425 
21 Arunachal Pradesh 0 0 16 1,308 385 470 556 1,657 1,498 961 763 665 8,279 
22 Assam 15 12 242 13,665 3,448 10,201 15,682 36,483 19,542 24,134 22,526 2,557 1,48,507 
23 Manipur 1 22 170 2,231 647 1,580 430 5,690 2,934 3,085 6,644 612 24,046 
24 Meghalaya 34 0 15 248 55 57 265 430 144 678 1,094 118 3,138 
25 Mizoram 47 22 188 614 1,832 1,394 1,026 1,518 1,927 16,571 8,977 146 34,262 
26 Nagaland 3 0 6 419 276 2,165 2,692 6,427 7,344 9,207 1,631 26 30,196 
27 Sikkim 1 0 2 20 18 97 37 26 0 0 19 0 220 
28 Tripura 28 4 7,436 28,663 6,261 10,281 2,814 7,369 8,689 5,533 5,527 337 82,942 

Sub-total (N.E States) 129 60 8,075 47,168 12,922 26,245 23,502 59,600 42,078 60,169 47,181 4,461 3,31,590 
29 A&N Island 0 0 0 20 0 23 1 3 0 0 1 0 48 
30 Chandigarh 1 4 57 154 363 406 141 128 0 0 24 6 1,284 
31 Delhi 118 166 2,446 10,179 6,320 6,271 1,807 2,669 0 0 2,862 787 33,625 
32 J&K 104 9 41 3,286 1,876 2,374 3,827 6,622 3,626 9,127 4,705 364 35,961 
33 Ladakh 62 0 0 225 28 96 132 106 139 89 117 15 1,009 
34 Lakshadweep 0 0 0 0 0 0 0 0 0 0 0 0 0 
35 Puducherry 4 12 49 1,899 919 2,187 1,073 2,032 1,270 1,628 1,676 175 12,924 
36 DNH & DD 26 50 414 1,319 1,449 1,926 1,193 1,463 101 1,171 907 309 10,328 

Sub-total (UTs) 315 241 3,007 17,082 10,955 13,283 8,174 13,023 5,136 12,015 10,292 1,656 95,179 
Grand Total* 2,44,439 1,58,367 3,20,039 15,60,674 7,86,674 13,43,879 9,42,642 14,94,569 9,36,102 11,42,831 6,25,148 1,42,811 96,98,175 

* Includes Occupied (3.91 lakh) houses of JnNURM during mission period. 
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